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Commercial Complex(BDA), 
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Coi.4Tr"\F'T APPLICATION NO 	41/. 
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APPLICANT 	 'is 
	 RESPONDENTS 	
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To 
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R. VA2 	Rc0 
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Subject: SENDING COPIES OF ORDER PASSED BY THE BENCH 

Please find enclosed herewith the cooy of ORDER/'/ 

- 	ITERII.€R passed by this Tribunal in the above said application 

on  

RECEtVED 	\g- 

Encl:as8boj. 	 (JuDICIAL) 



I 	In. the Central Administirntive 
Tribunal BangaIQre Bench, 

Bangalore 

ORDER SHEET 

/ 	Application No...-...................... ...of 198w 
Applicant 	 7T'.-?i 	 Respondent 

p 	Advocate for Applicant 	 - Advocate for Respondent 

Date I 	 Office Notes 	 I 	 Orders of Tribunal 

KSPVC/LHARM(A) 

6.10.1987. 

Shri H.D. Prakash Kurnr, peti-
tioner in the case, is present. He 
submits that the order made in his 
favour in A.No. 680/&7ojt 25,8.1987 
has since been comp1edby the con—
temners. He, therefore, prays that 
these proceedings may be dropped. 
On the very submission made by the 
petitioner, which we have no reason 
to disbelieve, these proceedings ar 
liable to be dropped. We, thereforE 
drop the proceedings, without issue 
of noticeft to the contemners. 
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